
IN THE NATIONAL GREEN TRIBUNAL 
PRINCIPAL BENCH, NEW DELHI 

 
Original Application No. 555 OF 2024 

 
 
 
 
IN THE MATTER OF:  
 
New Item Titled “India Lost 2.33 Million Hectares of Tree Cover 
Since 2000 Global Forest Watch” Appearing in the Indian 
Express Dated 13.04.2024 
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Place: New Delhi 
Date: 28.02.2025 
 

 
(ANANDO MUKHERJEE) 

Advocate for the State of Mozoram 
I-13, Lower Ground Floor,  

Lajpat Nagar-III, New Delhi-110024 
Mob: 9654882874 

Email: anandomukherjee.law@gmail.com 
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